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MR. DEPUT Y-SPEAKER; The 
papers that are being laid on the Table 
cannot be given in advance. Most of 
them are Notifications and these Noti
fications are placed in the Library: 
they are not sent to all the Members. 
If you want, you can refer to them in 
the Library.
Notifications under B urm ah  S hell 
(A cquisition  of U ndertakings in 
India) A ct, Essential C om m od ities  
A ct, O il  and Natural  G as Co m m is 

sion  A ct, etc.

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI H. N. 
BAHUGUNA): I beg to . lay on the
Table—

(1) A copy of the Burmah Shell 
(Acquisition of Undertakings in 
India) (Administration of Fund) 
Rulesi 1976 (Hindi and English ver
sions) published in Notification No. 
G.S.R*. 945 (E) in Gazette of India 
dated the 24th December, 1976 under 
sub-section 02) of section 20 of the 
Burmah Shell (Acquisition of Under.
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takings in India) Act, 1976. [Placed
th Library. See No. LT-55/77].

(2) A copy of Notification • No. 
G.S.R. 94 (E) (Hindi and English 
v^rsionfe) published in Gazette of 
India dated the 28th February, 1977, 
under sub-section (6) of section 3 of 
the Essehtial Commodities Adt, 1955. 
[Placed in Library. See No. LT- 
56/77].

(3) A copy of the Oil and Natural 
Gas Commission (Amendment) Rules,
1976 (Hindi and English versions) 
published in Notification No. G.S.R. 
46 in Gazette of India dated the 8th 
January, 1977—under sub-section (3) 
of section 31 of the Oil and Natural 
Gas Commission Act, 1959. IPlaced 
in Library. See No. LT-57/77].

(4) A copy each of the follcwing 
papers under sub-section (1) of sec
tion 619A of the Companies Act, 
1956:.—

(i) Review (Hindi and English 
versions) by the Government on 
the working of the Indian Gil Cor
poration Limited, Bombay, for the 
year 1975-76.

(ii) Annual Report (Hindi and 
English versions) of the Indian Oil

Corporation Limited, Mombay, for 
the year 1975-76 along with the 
Audited Accounts and the com
ments of the Comptroller and 
Auditor General thereon.

[Placed in Library. See No. LT- 
58/7.]

(5) (i) Review (Hindi and English 
versions) by the Government on tbe 
working of the Madras Refineries 
Limited, Manali, Madras, for the 
year ending 30th June, 1976.

(ii) Annual Report (Hindi and 
English versions) of the Madras Re 
fineries Limited, Manali, Madras, for 
the year ending the 30th June, 1976 
along with the Audited Accounts rind 
the comments of the Comptroller and 
Auditor General thereon, [Placed ir 
Library. See No. LT-59/771.
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(6) (i) Review (Hindi and English 
versions) by the Government on the 
working of the Engineers India 
Limited, New Delhi, for the year 
1975-76.

(ii) Annual Report (Hindi and 
English versions) of the Engineers 
India Limited, New Delhi, for the 
year 1975-76 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. [Placed in Library. See 

No. LT-60$77].

(7) (i) Review (Hindi version) by 
the Government on the working of 
the Hindustan Petroleum Corpora
tion Limited, Bombay, for the year
1975.

(ii) Annual Report (Hindi version) 
oi the Hindustan Petroleum Cor
poration Limited, Bombay, for the 
year 1975 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon.

(8) A statement showing reasons 
ior delay in laying the papers men
tioned at item No. (7) above. [Placed 
in Library. See No. LT-61/77J.

(9 (i) A copy of the Annual Re
port together with the Audited Ac
counts (Hindi and English versions) 
of the Oil Industry Development 
Board, New Delhi, for the year 
1975-76, under sub-section (4) of 
section 20 of the Oil Industry De
velopment Act, 1974 read with rule 
29(2) (e) of the Oil Industry De
velopment Rules, 1975.

(ii) A copy of the Review (Hindi 
and English versions) by the Gov
ernment on the above Report

| Placed in Library. See No. LT-63/ 
77].


